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[Shri Bapusaheb Parulekar]

Ministers of Karnataka and Maha-
rashtra to gettle the dispute, but in
the meantime the Government fell.

Five Members of the Karnataka
Legislative Assembly belonging to the
‘Maharashtra Ekikaran Samiti’ with-
drew their indefinite fast undertaken
in Bombay in August last on the
assurance of - the Chief Minister of
Maharashtra that he would meet the
Chief Minister of Karnataka and dis-
cuss the same. No effective steps
have been taken go far.

I, therefore, urge uponthe Govern-
ment to take expeditious steps to set-
tle the Karnataka-Maharashtra border
dispute pending for about 25 years, so
that a source of tension between the
two Stales is ended and people from
the border areas gre encouraged to
join the nation’s mainstream of poli-
tical life.

(v) SUPPLY OF DIESEL AND KEROSENE
OIL TO FARMERS OF FASTERN UTTAR
PrADESH
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(vi) PROPOSED INTRODUCTION OF ELEC-
TRONIC COMPUTER TECHNOLOGY IN THE
= NEWSPAPER INDUSTRY

SHRI INDRAJIT GUPTA (Basir-
hat): Sir, a very dangerous situation
is developing in the newspaper indus-
try with the proposed introduction of
electronic computer technology. This
advanced technological system has
been introduced, in varying degrees,
in some newspapers and the industry
as a whole is going to adopt this
technology in a big way wery soon.

Thig new development ig bound to
lead to unprecedented industrial con-
frontation between the employees and
the managtment in an industry which
is having more or less cordial rela-
tions.

The Hindu has already introduced it
fully. Some newspapers like the
Times of India, Bombay, the Ananda
Bazar Patrika and the Amrit Bazar
. Patrika of Calcutta and the Indian
Bxpress of Bombay have introduced
the new technology in varying deg-
rees. Attempts are afoot to introduce
this new technology in the Statesman
and other newspapers' also,

Several other newspapers including
the Indian Express, Delhi, and the
Patriot, Delhi, have served notices to
their employees about their intention
to introduce the new technology with-
in a few months,

As a result of these developments,
there is a direct threat of mass
retrenchment and restriction of job
potentialities in the industry.

The import of such machinery is at
present allowed under the Open Gene-
ra] Licence and the newspaper
managements are rushing to put in
orders for them. Realising the dan-
gerous consequenceg which would
flow from this development “inh a
country where the employment situa-
tion is already too bad, the Govern-
ment should put a blanket ban on the
import of such machinery till this
matter is thoroughly discussed among
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the representatives of the Govern-
ment, employers and employees.

I also request the Government to
ask the newspaper managementg to
desist from installing such macHhinery
as also from issuing threatening Tet-
ters and noticgs to their staff in this
connection pending the finalisation of
an agreement or an accorq on this
issue.

(vii) INQUIRY INTO THE LAST WEEK":
EXPLOSION IN A FIRE-WORKS FACTORY AT
GWALIOR. ’

SHRI N. K. SHEJWALKAR (Gwa-
lior): With the 'permission of the
Speaker I want to inform the House
that last week’s explosion in the fire-
works factory at Gwalior has taken
as many as 21 lives up till now and
more than a dozen are still in pre-
carious condition in the hospital.
Amongst the victimg are mostly
ladies and children; more than half
the number is that of the children.
Location of the factory is very near—
adjacent to a labour locality known
ag Nimbaji-ki-kho. No boundary or
fencing was there aroung the factory.
No steps were taken to assure securi-
ty of life. No fire extinguisherg or
even sand buckets were in the factory
and with utter negligence and the
connivance of the Explosives authori-
ties, the factory was busy in all such
illegal activities. Thig took a toll of
such a large number of precioug lives.
Some families are completely ruined.
One has lost all its four children and
the other all of its bread-earners.
This accident coulq be avorded if
necessary precautiong were taken in
due time. I demand an impartial
inquiry and punishment to the defaul-
ters. I also demand that proper com-
pensation be paid-to the affected fami-
lies.

(viii) NEED FOR IMPORTING ‘BAY 5072-

70%’, A CHEMICAL TO SAVE CARDEMOM

CROP FROM THE Azhukal DISEASE, in
KrrALA

SHRI CUMBUM N. NATARAJAN
(Periyakulam): Cardamom ig growth
2860 1.S—19.

Rule 377 578

in 1,17,174 acres of Land in Kerala
State and some 80,000 workers are
engaged in plantation. Cardamom is
the queen of spices and India Supplies
cardamom all over the world. Indian
cardamom fetches the highest price.
In fact cardamom export fétches
annually substantial sums of foreign
exchange in crores.

Cardamom Boarg is rendéring all
assistance to the planterg in the mat-
ter of fetching remunerafive prices in
the international market. The Car-
damom Planters’ Association of Bodi-~
nayakanur having more than 71000
memberg is supplying pesticides in-
secticides and fertilisers at controlled
prices to the planters

Now, besides the natural calamity
of heavy rains  the planter is facing the
most dangerous threat of Azhukal or
rot disease, which has spread nearly
to 68,000 acres of plantation " area.
Besides losing valuable foreign ex-
change, the workers numbering
about 80,000 will lose their jobs and
livelihpod if this disease is not, exter-
minated. There is also The other
irremediable consequence of this virug
disease spreading to all the 1,17,174
acres of land.r It is not difficult to
imagine that India would be deprived
of this queen of spices, cardamom,
for ever this disease 1is allowed
to spread and then the land becomes
immune to cardamom growth. During
the past ten years the State Givern-
ment and® the Central ‘Government
have not taken any steps to control
this disease.

The only way to exterminate this
disease - was to get the Bordeaux
mixture at the initial stages of the
disease. But now AzhukKkal disease has
not only become virulent but alsd has
become violent, during the past ten
years. Now ‘Bay 5072-709,° W.P.
would control this diesease. Bayer
Company used to manufacture this
product, but the basic chemical requir-
ed for preparing this mixture is not
allowed to be imported from Ger-
many. While Bordeaux mixture was



